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I.theChairmano!thecomnﬂtteeon Private Members' Bills and
mbeenauthmind the Committee to present the
Reportontheir present this Forty-ninth Report.

2 The Committee met on the 16th December, 1974 for—

1L Classification and allocation of time for discussion of the follow-
me clauses (b) and (c) of Rule 294(1) of the Rules
of

(1) The Crop Insurance Corporation Bill, 1974 by Shri Yamuna
Prasad Mandal
(2) The Constitution (Amendment) Bill, 1974 (Amendment of

articles 124 and 155) by Shri Madhu Dandavate.

I1. Allocation of time to the Resclutions at item Nos. 2 to 4 set
downw in the List of Business for Friday, the 20th December,
1974.

Classification and allocation of time to Bills
3. The Members-in-charge of the Bills were invited to attend the
sitting. None of them attended.

4. After considering all aspects of the Bills, the Committee recommend

that both the Bills be in category ‘B’. The Committee recommend
allocation of time to as indicated below:—
(1) The Crop Insurance Corporation Bill, 1974 2 hours.
by Shri Yamuna Prasad Mandal.
(2) The Constitution (Amendment) Bill, 1974 2 hours.

(Amendment of articles 124 and 155) by Shri
Madhu Dandavate.

Allotment of time to Resolutions

5. The Members who had tabled the resolutions were invited to attend
the sitting. Shri H. N. Mukerjee attended.

8. The Committee recommend the allocation of time as foliows: —

(1) Resolution regarding alleviation of suffering of 2 hours.
the masses.
(2) Resolution regarding revocation of Emergency. 2 hours.
(3) Resolution i nal
or regarding growing regio eco- 2 hours.
Recommendations

A. The Commitiee recommend that—

(i) the classification and allocation of time to Bills by the Com-
mtwe,xdshownhapangnphéabove,bewmbyﬂn

.(ii) the allocation of time to resolutions, as shown
Mbelgreedtobytheﬁomem' o paragraph 6
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